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Discrepancies in EVM manufacturing

#9  SHRISANJAY RAUT: Will the Minister of LAW AND JUSTICE be pleased to

state:

(a) whether Government has received many complaints about the discrepancies

n EVMs manufacturing in 373 constituencies during the recent Lok Sabha election;
(b) if so, the details thereof and Government's response thereto;

(¢) whether it 1s a fact that there is any mismatch regarding the voter tumout/

votes polled data on EVMs and votes counted on EVMs in that elections; and
(d) if so, details thereof?

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANK AR PRASAD): (a)to
(d) A Statement 1s laid on the Table of the House.

Statement

(@) The Election Commission of India (HCT) has informed that no such complaint

has been received in the Commission.
(b) Does not arise.

(¢) The ECI has informed that there is no factual difference regarding the voter

turnout/and vote counted on Electronic Voting Machines in Lok Sabha elections, 2019.

(d) Does not arise.
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SHRI BHUBANESWAR KALITA: Sir, we all know that EVM has three stages,
manufacturing, operation and final functioning. As he has said, the question 1s on
manufacturing, but manufacturing for what? It is for operation and final counting. I have
my practical experience and [ have seen, Sir, and that is why [ am raising this here. In the
first stage of operation, voting machines were not working. In 60 per cent places in a
particular constituency I examined; voting machines were initially not working ranging
from half an hour to two-three hours. I am telling you practically, Sir.

MR. DEPUTY CHAIRMAN: Please be brief. You have only one minute.

SHRI BHUBANESWAR KALITA: Finally, that could be made alright and that started
functioning, but when it came to the stage of counting...

MR DEPUTY CHATRMAN: You have only one minute for the reply. Please conclude.

SHRI BHUBANESWAR KALITA: Sir, let me complete the question. But in the
counting it was again seen that those voting machines were not being opened. Then,
there was a demand for WPAT counting. That was counted last.

MR. DEPUTY CHATRMAN: Okay, thank you.

SHRI BHUBANESWAR KALITA: I would like to know whether the Government 1s

bringing a discussion on...
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SHRI BHUBANESWAR KALITA: My limited question is whether the Government

1s bringing a discussion in this House on electoral reforms.

SHRI RAVI SHANKAR PRASAD: Sir, on this issue of EVMSs, this House had many
discussions on many occasions which [ replied for myself. They had raised it and they

seem to raise it again. Sir, it 1s for you to decide.
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MR. DEPUTY CHAIRMAN: Professor Ram Gopalji, time 1s over.



